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Bv Shri Justice Ashok Agarwal

Applicants are Parcel Supervisors srade

5500-9000(RPS). They are aspirant for promotion

to the post of Chief Parcel Supervisor Grade

5500-10500 (RPS). There are 3 vacancies to the

post of Chief Parcel Supervisor. Applicants arc

all belonging to the general category.

Applicants have annexed at Annexure-A2 seuiui ity

list of Parcel Supervisors. They have annexed

seniority list of Chief Parcel Supervisors at

Annexure-A3. The seniority list of Parcel

Supervisors shows that there are 14 SC candidates

and 2 ST candidates who have attained their

respective seniority on the basis of their

accelerated promotions. Seniority list of Chief

Parcel Supervisors shows that there are 10 SCs

and 6 STs in a total of 27 posts which is more

than 50% of the posts. Hence there are no

vacancies for SC and ST candidates. A written

test for aforesaid promotions has already bean

held. Present petition is filed when viva-voce
<5 a\>
wssi^to be held.

Pursuant to an interim order passed in

j  sforesaid viva— Vwuc l iciS ucci i cua/cu. h.

perusal of the seniority list of Parcel

Supervisors shows that candidates belonging to bC

and ST have been given their seniority on the

basis of their accelerated promotions. n-oc
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ssmor and his cass shal "i b© considered

■f irst "For prorfiotion applying either
principle of seniority cum merit or
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i  1 1 be that majori ty of the posts i n
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reservation and roster but have
excluded the gerieral category
candidates from being promoted to the
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Hence, before the claim of candidates for

L.V.J LrMc? ^Oc^t wi j ioi fdiCel Supervisors

iS undertaken, the seniority list of Parcel

Supervisors will have to be revised. Candidates

who have been appointed but ..{ro are senior

to candidates belonging to the SC and ST ■af+ci who
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have been given/accelerated promotions,have to be

'StvoTT the i r due ssnic-r ity rfh i ch—tliay "wou kd—ivave

attai netj but—fef= the—a^clerated—prornotri-ofrs-

■0ranted to-GC—and ST >„.cii' iu' ichahes. In other words,

candidates belonging to the general category have

uvj be aosigned their original seniority over and

above those e-f the candidates belonging to SC and

ST candidates and thereafter promotions to the

post of Chief Parcel Supervisors have to be
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3- We, therefore, direct the respondent;

undcI uaxe atoresa1d exercise and there;

proceed to pass orders of promotion. Respondents
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are granted a period of three months to initi.
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